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post is to be filled by selection from 
among the officers of all the Depart
ments of the Railway. This principle 
has been followed when filling the 
post.
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R a i l w a y  Q u a r t e r s

488. C1iau£|hri Mutaammed Shaffee:
Will the Minister of Railways be 
pleased to state:

(a) the number of Ticket Collectors 
and Travelling Ticket Examiners on 
the Northern Railway who have been 
allotted quarters upto the 28tJt) 
February, 1955; and

(b) the number of such employees 
who have not been provided residen
tial accommodation?

The Deputy Minister of Railways 
and Transport (Shri Alagesan): (a)
and (b). The required information i;i 
being collected from the Northern 
Railway administration and the same 
will be placed on the Table of me 
House in due c»ourse.

C o m p l a in t s  R e g a r d in g  C a t e r in g

489. Chaudhri Muhamniedf Sbaffee:
Will the Minister of Railways be 
pleased to state:

(a) the number of complaints re
ceived from the 1st January to the 
28th February, 1955 against fruit 
vendors and caterers on the Delhi 
Main Railway Station;

(b) the action taken thereon;

(c) whether there is any demand 
for a canteen from the staff of the 
Station; and

(d) if so, the decision taken in the 
matter?

The Deputy Minister of Railways and 
Transport (Shrt AUgesan): (a) Only 
one complaint was received on 
25.2.1955. This was ̂ against a vendbr 
for gross carelessness in propelling 
his trolly on the Platform,

(b) The vendor has been discharged.
(c) Yes. >




